T.P.(C) No. 293 OF 2002

| TEM No. 43 Court No. 2 SECTI ON XVI A
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Transfer Petition.(Civil) No.293/2002

ANDAL @ ANI THA Petitioner (s)
VERSUS

SATHYANARAYANAN @ ANBU Respondent (s)

( Wth Appln(s). for stay )

Date : 05/08/2002 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE G B. PATTANAI K
HON BLE MRS. JUSTI CE RUMA PAL

For Petitioner (s)

V.G Pragasam Adv.
For Respondent (s) R Venkat ar amani , Sr. Adv.
S. Arvi ndh, adv.

Rakesh K. Sharma, Adv.

ss5 %

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Put up on 12. 8. 2002.

(Suman Wadhwa) (Sunit Bala Sharnm)
Court Master Court Master



